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MOST RESPECTFULLY SHOWETH:

1. The Respondent No. 4 ie. Saya Buildcon Consortium Pvt. Ltd. (‘Project
Proponent’) is a company incorporated under the provisions of the Companies
Act, 1956 and validly existing under the provisions of Companies Act, 2013
having office at Plot No. C-01, Sector-12, Eco-Tech III, Greater Noida-201306.
The present objections are filed and signed by Mr. Aditya on behalf of the Project
Proponent who has been duly authorised in this regard vide Board Resolution

dated 12.12.2023.

2. The Project Proponent is engaged in the business of construction and
development of residential, commercial and other infrastructure related
projects and facilities across the country and has already developed and

delivered various projects.

3. That on the basis of the averments made in the letter Petition submitted by the
Applicant, this Hon’ble Tribunal vide order dated 12.01.2024 was pleased to
constitute a Joint Committee comprising of representatives of Uttar Pradesh
Pollution Control Board, the Commissioner, Municipal Corporation, Greater

Noida and the District Magistrate, Gautam Budh Nagar for looking into the
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allegations of illegal dumping of garbage in the basement of E-19, Saya Zion

Society, Gaur City-1, Great Noida in violation of environmental laws.

As per the recommendations of this Hon’ble Tribunal, the members of the Joint
Committee comprising of i.) Mr. Atul Kumar, ADM (F/R), Gautambuddh Nagar,
ii.) Mr. Vishu Raja, OSD (Health) GNOIDA, iii.) Deo Kumar Gupta, Regional
Officer, UPPCB conducted a joint inspection premises in question on 14.02.2024
in the presence of the Applicant. Subsequently, a report came be filed on

04.03.2024 by Uttar Pradesh Pollution Control Board (UPPCB).

Primarily, the joint committee in the inspection report has made following

observations:-

a) Project Proponent has installed Organic Waste Converter (OWC) Machine for
processing and disposal of municipal and solid waste generated from said

project in basement, which is not being operated by the said Project.

b) It was found that no electricity connection is provided to the OWC machine

and the OWC machine is kept in useless condition.

c¢) It was observed by the committee that no dumping of MSW is being done in

basement or other area in the said project.

d) No garbage was found in the dedicated temporary storage of MSW storage

room.
e) A foul smell was observed by the committee.

f]  Municipal solid waste generated from Project is being disposed of through
private vendor M/s. Om Enterprises, Tulsi Vihar, Dadri, Gautam Buddha
Nagar (Proprietor Sri Vipin Nagar). Copy of agreement not provided by the

Project Proponent.

g) Project Proponent has not provided logbook of OWC operations, daily
electricity consumption of OWC, consumption of anti-smell chemicals and

copy of the approved map by GNIDA with location of OWC.
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6. In response to the aforesaid observations of the Joint Committee, the Project

Proponent seeks to give following clarifications:

installed an

Project has

Organic Waste Converter
(OWQ) Machine for
processing and disposal of
municipal and solid waste
generated from said project
in the basement, which is
not being operated by the

said project.

a)

b)

During the inspection, the Organic Waste
(OWC) machine

operational due to a temporary malfunction,

Converter was not

however the technical issue was

immediately rectified and fixed and

presently the OWC machine is fully
functional, with all necessary electrical

connections in place.

It is evident that the fault in the OWC
machine was a temporary fault, as there was
no waste present at the time of inspection
indicating that the waste was regularly

processed by the OWC machine.

It was found that no
electricity connection is
owcC

machine and the OWC

provided to the

machine is kept in a useless

condition.

b)

The electricity connection for the OWC
machine is already established, however at
the time of inspection, the machine was not
operational due to a temporary malfunction

which has been rectified.

Currently, the OWC machine is fully
functional, with all necessary electrical

connections in place.

Foul smell was observed by

committee.

a)

b)

At the time of the inspection, the OWC
machine was not operating due to technical
snag and therefore, the foul smell was

observed from the MSW storage room.

Since the OWC machine has been rectified,
there is no foul smell in the MSW storage

room.
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c)

Further, as a matter of abundant precaution
the Project Proponent took exemplary
preventive measures to cure the foul smell
by spraying anti-smell chemicals on a daily

basis.

Municipal solid waste
generated from project is
being disposed of through
private vendor M/s. Om
Tulsi Vihar,

Gautam Buddha

Enterprises,
Dadri,
Nagar (Proprietor Sri Vipin
Nagar). Copy of agreement
not provided by the project.

b)

The joint committee officials have observed
in the report, that the solid waste generated
from Project is being disposed through a
private vendor M/s. Om Enterprises, Tulsi
Vihar, Dadri, Gautam Buddha Nagar

(Proprietor Sri Vipin Nagar).

The Project Proponent has informed the

Joint Committee officials during the
inspection that there is no agreement
executed between the Project Proponent
and the said vender, but the Project
Proponent has issued a work order to M/s.

Om Enterprises for disposal of solid waste.

Since the copy of the work order was not
readily available at the Project site, the same
could not be instantly made available to the
Joint Committee officials and the same is

being produced with the present response.

Project PropoAnent has not
provided logbook of OWC
operations, daily electricity
consumption of OWC,
consumption of anti-smell
chemicals and copy of the
approved map by GNIDA

with location of OWC.

b)

It is reiterated that at the time of inspection,

the Organic Waste Converter (OWC)
machine was not operational due to a
temporary malfunction. The issue has since
been rectified and fixed and the OWC

machine is fully functional.

The response with respect to consumption
of anti-smell chemicals has been submitted
above and hence is not being reiterated

herein for the sake of brevity.
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c) It is further submitted that at present the
Project Proponent is not in possession of the
map approved by GNIDA. However, specific
details with respect to the location of the

OWC machine is not specified in the map.

10.

In the foregoing facts and circumstances, the Project Proponent submits that it
has not violated any environmental laws, as alleged in the letter Petition and also
there is no past violation by the Project Proponent. Except for the fact of the
temporary non-functioning of ‘OWC’ machine, the Joint Committee has also not
made any adverse observations against the Project Proponent, which further
establishes that there is no fault or violation on the part of the Project Proponent.
Hence, the joint committee report may only be considered to the extent of
suggestions provided by the Committee, to which the Project Proponent has

already taken steps for rectification.

In support of the aforesaid clarifications the Project Proponent is submitting
following documents:

a. Doc-1 : Copy of Work Order issued to M/s. OM Enterprises for operation of
OWC Machine and for solid waste disposal.

b. Doc-2: Copy of Letter dated 26.02.2024 from vendor, M//s. Om Enterprises
confirming repairing of OWC machine.

¢. Doc-3: Copy of Work Order dated 10.01.2024 assigned to “Karetaker Solutions
Pvt. Ltd. to repair the OWC machine.

d. Doc-4: Copy of logbook substantiating that the anti-smell chemicals is sprayed
on a daily basis.

e. Doc-5: Copy of Logbook-Owc Machine Meter Reading From Aug 23 to July 24.

f- Doc-6: Coloured Photographs showing removal work of owc machine from
basement of the project.

During the previous hearing conducted on 29.05.2024, this Hon’ble Court had
orally observed that disposal of solid waste in basement of a residential society
amounts to violation of the Solid Waste Management Rules, therefore, the
Project Proponent was orally advised to shift the waste disposal operations from

basement to some other place.

In the aforesaid background, it is submitted that in scrupulous compliance of
the oral advice of this Hon’ble Court, the Project Proponent started the shifting
process of the OWC machine, and the process completed on 21.07.2024. It is
further submitted that after completing the shifting process of the OWC

machine, no waste disposal work is taking place in the basement of the Project.
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The compliances made by the Project Proponent can be duly verified by the Joint
Committee officials, if so required and the Project Proponent undertakes to

render full assistance to the Joint Committee.

11. It is therefore, most respectfully prayed, that the Objections to the Factual
Report may be taken on record and basis the clarifications and documentary
evidence submitted by the Project Proponent, the captioned Original

Application may kindly be disposed of accordingly.

THROUGH

KNM & PARTNERS LAW OFFICES

VIJAY NAIR/ RAJAT JONEJA/KARAN RAJPUROHIT

COUNSELS FOR THE RESPONDENT NO. 4

1STFLOOR, THE GREAT EASTERN CENTRE,

PLACE: DELHI 70, NEHRU PLACE, BEHIND IFCI TOWER
DATED: 20.07.2024 NEW DELHI-110019



BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, AT NEW DELHI

ORIGINAL APPLICATION NO. 667 OF 2023

IN THE MATTER OF:
VINAY DIXIT ..APPLICANT
Versus
STATE OF UTTAR PRADESH & ORS. ..RESPONDENTS
AFFIDAVIT

I, Aditya, Son Sh. S.P. Kumar, aged about 31, authorized representative of Respondent

No. 4, available Plot No. C-01, Sector-12, Eco-Tech III, Greater Noida-201306,

presently at Delhi, do hereby solemnly affirm and state as under:

I say that I am the authorized representative of the Respondent No. 4 Company
abovenamed and aware of the facts of the instant objections, based on the

records of the Respondent No. 4 in its regular course of business and hence,

competent to swear and affirm the instant affidavit.

I have read through and understood the contents of the accompanying
objections and state that the contents thereof have been drafted under my
instructions and that the same are true and correct to the best of my knowledge

and belief based on the records maintained by the Respondent No. 4 in its

regular course of business.

VERIFICATION:

I, the above-named deponent, do hereby solemnly affirm that the contents of the

Ponen;

e

tExecutant/pe

I identify tha

igned before m

« hass

above affidavit are true and correct to the best of my knowledge as derived from the

records of the Respondent No. 4 Company, no part of it is false or incorrect and

nothing material has been concealed therefrom.

' SINGH SUMAN
KOMAL SINGH SUMAKY,

NOTARY PUBLIC




KARETAKER SOLUTIONS PVT LTD

DOCUMENT-1

GSTIN: 09AAFCK8066J1Z0

Saya Zion, GC-6/11, Gaur City, Plot No. GH-01, Sec-4,

Greater Noida West, Uttar Pradesh 201301
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REF. _ DATE-01-05-223

To,
M/s Om Enterprises
Tulsi Vihar Dadri (G.B. Nagar)203207

sub — Work Order for carrying out Garbage Collection Services of Saya Zion located at GC-6/11
Gaur City GH-01 SEC-4 G.Noida West (U.P.) from 01°* May, 2023 to 31"March, 2024

Dear Sir,

The work order for carrying out Garbage Collection Services of Saya Zion is reproduce as

under—

Total Wages Monthly Amount of 30000

GST@18% i 5400
ITOTAL'AMOUNTIN!INR!(perimonth)! 11354

Rupees Thirty Five Thousand Four Hundred Only
Terms & Conditions -

1. OWC Machine operate and other responsibility of vender

2. Payment will be released after 10 days submission of bill.

3. After sorting the garbage, the garbage area has to be kept clean..
4. All disputes are subject to Ghaziabad jurisdiction.

Regards

Authorized Signatory
For KARETAKER SOLUTIONS PVT LTD




DOCUMENT-2

GSTIN : 09ESBPK5640B122 Mob.: %12906

8373958532
s 5/&0&1&/&1@&6&

Add.: Tulshi Vihar, Dadri (G.B. Nagar) 203207

Ref. Date 26..045.2)
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DOCUMENT-3

KARETAKER SOLUTIONS PVT LTD
Saya Zion, GC-6/11, Gaur City, Plot No. GH-01, Sec-4,

Greater Noida West, Uttar Pradesh 201301

GST Number: 09AAFCK8066J1Z0

DATE - 10-01-2024

e e S S G S e
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To,

M/s Om Enterprises
Tulshi Vihar Dadri
G,B, Nagar 203207

Sub — Work Order for carrying out OWC Machine Repair Maintenance of Saya Zion GC-
6/11, Gaur City, Plot No. GH-01, Sec4 Greater Noida West, Uttar Pradesh 201301

Dear Sir,

Work Order for carrying out OWC Machine Repair Maintenance of Saya Zion is
reproduce as under -

REPAIR AND PART COST€
GST @18% e

Regards

Authorized Signatory

For KARETAKER SOLUTIONS PVT LTD
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",DOCUMENT-5 ,/7/2(1, "

-
Monthly report solid waste management at .,..,....:, M L: N T‘b ‘p" p" g S d*—;

Name of vendor Name of operator B [-(’#O contact no. 4 g‘ é O?U ] 3"‘5’ T‘(

Total No. of flats Ocupied no. of flats
:fn\:;:tfeﬂm Bio degradable ( |Compost z‘:’;‘:'&al‘:::a}blﬂ( Inert / Reject  |Site clearance u\\) Signature of

Date Collection for OWC) Waste  |Prepaired waste waste time Remarks Signature of Operator _|Signature of supervisor |Maintenance official
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Details of cosumables and maintenance works

Note:-

(i) Separate dustbins (50kg capacity each) shpuld be available for dry waste, wet waste, E waste and lamps / battery
(1) The site should be properly ventilated and hygienic condition

(1) Brief details about the soliod waste management process & the vendors contact should be displayed at the site.

Name & Signak

{ Facility Manager)
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Name of vendor Name of operator contact no.
Total No. of flats Ocupied no. of flats
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Details of cosumables and maintenance works.

Note:-

(i) Separate dustbins (50kg capacity each) shpuld be available for dry waste, wet waste, E waste and lamps / battery
{1l) The site should be properly ventilated and hygienic condition
(1) Brief details about the soliod waste management process & the vendors contact should be displayed at the site.

Name & Mtuk
( Facility Manager)
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Time of start :?Onr;egradable (
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Details of cosumables and maintenance works

Note:-

(i) Separate dustbins (50kg capacity each) shpuld be available for dry waste, wet waste, E waste and lamps / battery
(1) The site should be properly ventilated and hygienic condition

{111) Brief details about the soliod waste management process & the vendors contact should be displayed at the site.

Name & Signature

( Facility Manager)
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ils of cosumables and maintenance works.

Note:-

(i) Separate dustbins (S0kg capacity each) shpuld be available for dry waste, wet waste, E waste and lamps / battery

() The site should be properly ventitated and hygienic condition

wil) Brief uetails about the soliod waste management process & the vendors mm‘aa Q\é.d be displayed at the site.
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Details of cosumavles and maintenance works

Note:-

(i) Separate dustbins (50kg capacity each) shpuld be available for dry waste, wet waste, E waste and lamps / battery

(i1} The site should be properly ventilated and hygienic condition

(1) Brlef details about the soliod waste management process & the vendors oorréet‘ Eh'iﬁ.'d be displayed at the site.

&

- s

‘!""ILMI‘
um&suémm'

/

-4 Facliity Manager)



Monthly repori solid waste management at

om- EMERPRISES

Name of vendor m AT

Name af operator

contactno. R} 27CHST 2

Total No. of flats X Ocupled no. of flats 3] ﬁéﬁ 262 Y
non-

Time of start . biodegradable (

of waste Bio degradable( |Compost Recyclable) Inert/ Reject  |Site clearance Signature of
Date Collection for OWC) Waste |Prepaired waste waste time Remarks Signature of Operator _|Signature of supervisor |Maintenance official

AM KG KG KG PM
1S Aeah 50 [ | — Heo  |z8e |l | — P 23 Yy
(U Qe |20 — |32 |230 || - P> 2:Se UNVT
[9 epety] -2 |31 . 13 |228 |j== - - 3 UVT
R-Ypempee  |R20 |y [HyBe [ B0 |/ | A —
| § = Umect G- i 4 14 e Qe  1@2o=s |1~ & - yza -
2oy | & feol 3D G B & e 280 |rew - 2 RUNT
gl Y T2 | 350 4 e 2P /o — A IUNT
224 5 | 304 - Y20 [2pe |/~ )L, 223 S
D 3-Lp2ell Freo L6'e Y21 N2 |220 |/~oo o A 280 UMt

—e (o r's] — e

Ryl 2ele| G0 |30 28 |14e [I-@ | _ /3, 2o UVT
X4 S—v |UCo | — 10§ |22e |t _— i 2-  unT
Qe-meti|Geo | 30O — PREP 19  pets — A 278 T
DD 0% §-& 2002 e 35| e 260 }"0_‘9 e /Z,._—‘ 1 — umnwT
98-l o’ | 280 —~ R4y 325 it = 2 2~ UWT
24-428 & | 2ge — 290 byg | = /P |~ MT
BCG2029-6 <o 2150 — | 2o | 20 [—Co - 7 /*Zo UIV'T
Detalls of cosumables and maintenance works f b‘h
N . FLg w/
{i)ot;pame dustbins (50kg capacity each) shpuld be available far dry waste, wet waste, E waste and lamps / battery L

(i1} The site should be properiy ventilated and hygienic condition

(1) Erief details about the soliod waste management process & the vendors

contsce stickid be displayed at the site.
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Details of cosumables and maintenance works.

Note:-

(i) Separate dustbins (50kg capacity each) shpuld be available for dry waste, wet waste, E waste and lamps / battery

(1) The site should be properly ventilated and hygienic condition
(111) Brief details about the soliod waste management process & the vendors contact should be displayed at the site.

y k\\;%
Name & Signa

( Facllity Manager)
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Name & Signature

fracility Manager}
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Name of vendor

Total No. of flats

r

| Gpdtl ae1y

Name of operator

Ocupied no. of flats

contact no. 8‘3:}'3?585,2) 2

non-
Time of start biodegradable (
of waste Bio degradable ( |Compost Recyclable) Inert / Reject  |Site clearance Signature of
Date Collection for OWC) Waste [Prepaired waste waste time Remarks Signature of Operator |Signature of supervisor |Maintenance official
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Details of cosumables and maintenance works

Note:-

(i) Separate dustbins (50kg capacity each) shpuld be available for dry waste, wet waste, E waste and lamps / battery
(1) The site should be properly ventilated and hygienic condition

(111) Brief details about the soliod waste management process & the vendors contact should be displayed at the site.

Name & Signat

( Facility Manager)
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Time of start biodegradable (
of waste Bio degradable ( [Compost Recyclable) Inert / Reject  |Site clearance Signature of
Date Collection for OWC) Waste |Prepaired waste waste time Remarks Signature of Operator |Signature of supervisor |Maintenance official
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Details of cosumables and maintenance works...
Note:-

(i) Separate dustbins (50kg capacity each) shpuld be available for ¢ivy waste, wet waste, E waste and lamps / battery Name & Sig

(I1) The site should be properly ventilated and hygienic condition

(1) Brief details about the soliod waste management process & the vendors contact should be displayed at the site. ( Facility )
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Details of Consumables and maintenance works
Note:-

. Separate dustivim (50 K. capacity each) should be available for Dry Waste, Wet Waste, E-Waste acd Lamps/dattery,
»  The Site should be property ventilated and in hyglenic condition.

. Brief detaits about the Solid Wa.te Management Process 8 the Vendors comact should be dnmvei at the s,

Name & Signature

{Facility Mana
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Details of Consumables and maintenance works,

Note:-

. Separate dusthine (50 Kg capacity each) should be available for Dry Waste, Wet Waste, €-Waste and Lamnps/dattery

. The Site shoukd be properly ventiated and in hygienic condition.

. Brief details sbont ther Solid Wa.te Management Process 8 the Vendors contact should lmd«splaydatthox 2,

Mame & Signature

{Facility Mana
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Details of Consumables and maintenance works, .
Note:-
. Separate dusthine (SO Ky capacity each) should be available for Dry Waste, Wet Waste, E-Waste ard Larnps/ dattery
+  TheSite shoukd be propesly ventiiated and in hygienic condition.
e Brief details sbout the Sofid Wa.te Management Process & the Vendors comact should h-dmmwiauhm 2.
Mame & Signature

{Facility Manager} A
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Details of Consumables and maintenance works
Note:-

® Separate dusthing {50 Kg. capacity edch) should be svailable for Dry Waste, Wet Waste, £-Waste and L..mp#mm
#  The Site should be property ventilsted and in hygienic condition.

. Brief detaits about the Solid Wa.te Management Process & the Vendors contact should he dl:phwi atthe s,

Mama & Signature

{Facility Manager}
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BEFORE THE HON’BLE NATIONAL GREEN TRIBL
PRINCIPAL BENCH, AT NEW DELHI

ORIGINAL APPLICATION NO. 667 OF 2023

IN THE MATTER OF:

VINAY DIXIT ...APPLICANT
Versus

STATE OF UTTAR PRADESH & ORS. ..RESPONDENTS

KNOW ALL to whom these present shall come that I, Aditya S/o.

Sh. S.P. Kumar , available atc-01,Sec-12, Ecotech-lIl, G. Noida the authorised representative of the
Respondent No. 4/ Project Proponent, do hereby appoint:

Mr. Vijay Nair, Mr. Vipender Mann, Mr. Lalan Sinha, Mr. Rajat Joneja, Mr. Manoranjan Sharma, Mr. Keshav
Saini, Mr. Prabhakar Tiwari, Mr. Arpit Dwivedi, Mr. Yash Varma, Mr. Saqib Mukhtar Ansari, Ms. Sakshi
Kapoor, Mr. Anmol Kumar, Mr. Karan Rajpurohit, Ms. Himanshi Madan, Mr. Dhruv Gupta, Ms. Tanvi Garg,
Ms. Deepshikha Mishra of KNM & Partners Law Offices having their office at 1% Floor, The Great Eastern

Centre, 70, Nehru Place, New Delhi — 110019. E-mail: rionejai@knm.in Mob: +91-9971008141

(hereinafter called the Advocate/s) to be my/our Advocates in the above-noted case authorised him:-

To act, appear and plead in the above-noted case in this Arbitral Tribunal, Court, or in any other Courts
in which the same may be tried or heard and also in the appellate Court including the Supreme Court of India
subject to fees separately for each court by me/us.

To sign, file, verify and present pleadings, appeals cross-objections, or petitions for execution, review
as revision, withdrawal, compromise or other petitions, or affidavits or other documents as may be deemed
necessary or proper for the prosecutions of the said case in all its stages subjects to payment of fees for each

stage.
To file and take back documents, to admit and/or deny the documents of the Petitioner.

To withdraw, or compromise the said case, or submit to arbitration difference or disputes that may
arise touching or in any manner relating to the said case.

To undertake execution proceedings.

The deposit, draw and receive moneys, cheques, cash and grant, receipts hereof, and to do all other
acts and things which may be necessary to be done for the progress and in the course of the prosecution of the
said case.

To appoint and instruct any other legal Practitioner authorising him to exercise the powers and
authorities hereby conferred upon the advocates whenever he may think fit to do so and to sign the power of
attorney on our behalf.

And I/we undersigned do hereby agree to ratify and confirm all acts done by the Advocate or his
substitute in the matter as my/our own acts as if done by me/us to all intents and purposes.

And I/ we undertake that I/we or my/our duly authorised agent would appear in Court on all hearings
and will inform the Advocate for appearance when the case is called.

And I/we, undersigned, do hereby agree not to hold the Advocate or his substitute responsible for the
result of the said case. The adjournment costs whenever ordered by the Court shall be of the Advocate which
he shall receive and retain for himself.

And I/ we, the undersigned, do hereby agree that in the event of the whole or part of the fee agreed by
me/us to be paid to the Advocate remaining unpaid he shall be entitled to withdraw from the prosecution of the
said case until the same is paid up. The fee settled is only for the above case and above Court. I/we hereby
agree that once the fees is paid, I/we will not be entitled for the refund of the same in any case whatsoever and
if the case prolongs for more than 3 years the original fee shall be paid again by me/ us.

IN WITNESS WHEREOF [/we do hereunto set my/our hand to these presents the contents of which have
been understood by me/us on this day of July 2024.

Accepted subject to the terms of the fees.
&

: \ A kfi}
QW%*“?% b

Advocates

Identified Signature
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RELATIONSHIPS FOREVER

CERTIFIED TRUE COPY OF THE RESOLUTION PASSED AT THE MEETING OF THE BOARD OF
DIRECTORS OF M/S SAYA BUILDCON CONSORTIUM PRIVATE LIMITED HELD ON TUESDAY,
12™ DAY OF DECEMBER 2023, AT THE REGISTERED OFFICE OF THE COMPANY AT B-7/45,
S/F SAFDARJUNG ENCLAVE EXTENSION, NEW DELHI 110029 AT 10:00 A.M.

TO TAKE APPROVAL OF THE BOARD FOR AUTHORISATION

“RESOLVED THAT Mr. Aditya, S/o Mr. S.P. Kumar, R/o KM 9-906, Jaypee Kosmos, Sector
134, Noida-201304 UP be and is hereby appointed as “Authorised Representative” and
“Authorized Signatory ” of the Company, to sign, execute and submit all the related
documents, affidavit(s) , Vakalatnama, declaration(s) , Settlement agreement (if required)
and papers etc. related to any or all legal matter(s) of the Company and to appear before
any Court of Laws of India or appropriate authorities and further authorize to delegate this
power in favour of any other person and to do all such deeds, acts or things as may be
required in this connection.”

//CERTIFIED TRUE COPY//
For and on behalf of SAYA BUILDCON CONSORTIUM PRIVATE LIMITED

Q/\mm—’

Vikas Bhasin
(DIRECTOR)
DIN: 0052476

SAYA BUILDCON CONSORTIUM PVT. LTD. R39Sl e 27T

Corporatg Office: SAYA HOMES, C-3A, Sector 129, Noida- 201306, U.P. INDIA
Regd. Office: B-7/45, Safdarjung Enclave Extension, New Delhi-110029

Tel.: 0120 - 6936100/101 | Email : info@sayahomes.in | Website :
CIN No. U70109DL2010PTC211497 | S R
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